] Yaar.. %@ a?f-g'f- e .-.K

07 1, KANCHAN. KUMRL......, sonvaaughsermwie of .- ANCL. (URTRE.
1960, oD rcrrnecre years, belonging to STHPRLENTS ATV ASSEMBLY, SECRERTAT

}Ff@@&’ service and presently working as A SSLSTRMT. SECTEON. QFELLLER e

_ give herein below the details of the assets (immovable, movable, bank balance, etc.) of

\p\'l,( myself, my spouse and dependants*;
A.  Datalls of movable assets
(Assets In joint name Indicating the extent of joint ownership will also have to be

19274, given)

) , e )
W 8. | Beseription Seif Spouse | Dupendant-1 | Dapendant-2 | Dependant-3
Mo, Name(s) Hama Nams Etc, Name
(1) | Cash o0 [ ad ity q i iy o Sy
| (i) | Deposits in 2030 0/
Banks, Financial P it
Institutions And ==
| Non-Banking
Financial . e N i
Companies
| ) [ Bonds, | \m“ L 1
Debenturas and (
Shares in \f‘fgr;%“ % _— i
companies &;Q ‘
-
{ {iv) | Other financlal PLec #o 93,069
institutions, : 'f“'*s“/j
NSS, Postal ; LJ Tl il
Savings, LIC 0 e
Policies, ete [ ' ‘fP;’
{v) | Mator Vehicles
(details of =, i
make, etc,) R T S —
W) [Jeweliery (give | WAdSy Oy ' '
details of wg%.,m
weight and 8 V! = il o s
value) w‘t“?’ﬁ’ <
S\
{vli) | Other assets, skt £
such as values | oo &l — B ’
of claims / 1 . i
interests ¥ ?"

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee,

gl



Br i .
[Note: properties in joint pwnership indicating the extent of joint ownership will

aisa have to be jndicated] - e
; Depandant-2 Dependant-3
Mame_ Etc, Hame

| nama(S) Hame

rﬂ'n | Description Self | Spouse Dependant-1

At —

- Extent {Total

measurement)

| -Current market value

{1 Non-Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total

measurement} ¢ D

-Current market valle | ,

(ili) Bulkdkn% {Commercial i

and residential) _ " ‘

Location(s) \

- Survey [door

number(s) ~

” Exte“t {TOEB’. -\fr' /"I e // % ‘(/______.
t

Mo, | S =t 'i
) TAgricultural Land Wﬁf _
| - Location(s) i \
- Survey number{s) t&‘«'f \ o P
ik T —_— ]

-1——«.-—-——\“—-— ——— ==
§' -

!
¥

measurement}
- Current market

yalue : S v o
{w) Houseﬁprartments,

etc.

- Location(s) \ '

- Survey fdoor , , _
number(s) | ; i
‘ )

- Extent (Total Bprai

measurement) -
. Current market { |
walue 1l

(v) |Others {such as .Lk ¥, a
L,_Li_rw,ﬂﬂggaeﬂn»mﬂ EaK

(2) 1age herein below the details of my jiabilities / overdues to public financial

institutions and government dues:- |
[Note : Please glve separate details for each item)

—&r. | Des wiption e Harae B address of Bank / Amount gutstanding as
No. Financial Institutions{s) ! on ..L?mn‘:lﬁa.ﬂ:?f
___,,_.______“_.,_,__________,___________‘_w pepartment (8 , o 1 e
(a) i} Loans from Banks _1 4 T 2 bbb ey
i) Loans from financial ;
institutions ___ L 3 e
(iil) Government Dues: _1
(a) dues to departments 1
‘ | dealing with govern ment / | —
accommegdation | DO I S
(b) dues 1o departments :
dealing with supply of ; i i
water ﬂ_,ﬁ________-________"______,‘______________”_______ﬂj
(c) dues W departments 1
dealing with supply of
electricity ——
l A X \




(d) dues to departments _ E :

dealing with telephones : N ) —
(e} dues to departments
dealing with government
' transport {inciuding

. . alrcraft and helicopters) . - .18
! {f} Other dues, If any b S
(b} | (1) Income Tax including : ] |
surcharge [Also indicate F \}- %w( VS— L\ ﬂc' P
. !

which Income Tax Return
filled. Glve also Permanent
Account Number (PAN)] DMRPIK 3(AC
(i) Wealth Tax [Alsn
indicate the assessment

year upto which Weaith =+
Tax return filed.]

{1} Sales Tax [Only in

the assessment year upto :
(Rabod - 16117

case of proprietary | I— =
 business|] ) o ,
(iv) Property Tax _— jmmm—

€.  PEersoonal Detall

. GPF/CPF/PRAN No, :- L1t 031 0840 S -’
Gender h E (M/F) |
Date of Birth ‘- o1 |t (2 [ |4 | 1. 5 | (mopmampyyvy)
Class/Group = (b . {A/B/C)
Cadre T B ‘ -

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.%.- Blhar Secretarlat Service ele.)

Home District i N P"N P"D g

I hereby declare that the above details are true to the best of my
knowledge and belief.

Signature KQML\Q)QK({WM'YI'
Name of Employee: K&NCH”H\* KUMP"KI:

Place:... PP‘T A Designation:ASSTSTAN T SECTEO. . 0EFT CE&

Date: 13: (TS S Dapaﬂ:ment:.ﬁlﬁﬁ’g. LEQES LATIVE PSCEMB Ly S_EC:SE -
Revr

Mote: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)

in prescribed format.
(:-;T,.-"‘
HY)



